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[RAJYA SABHA]

2017 ¥ IgT UTHUIC HAT Bhg Wil TIT ATl I dchblel faaer #31 Wiy mexofiy
GEHT RIS SA1 1 ST D1 WRIAT A7 o1 o Ui ay 918 ISIYR YrRIgIc AdT g Dl
AT U BT H YIS B AT ST, <ifh ST 9w 7 9y 918 Y 359
3U¥rS a1 [T ATl I H ISYYR T g IR AT ST 300 H 350 URIUIS
3MTIE YA 81 X8 &1 ST avE U 9 oY 50 3 60 B9 STde W 81 78 Bl

37T § ATIh ATETH H WRA AXBR W AN AT § b ISTYR UTHUIC AT by
1 &R TRIUIC ST H URETT BRAT BT 519 BRIY, A ITAYR F9I & 59
ST gl aTel $IRYR, IFdTST, HATIg, RilsTe, Wiedrs], ISaHE, arall
IR RIRTEY 7t & FrarRyai 1 o fre 9| g=uarg|

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Chunnilal Garasiya: Shri Kesridevsinh
Jhala (Gujarat), Dr. Sasmit Patra (Odisha) and Shri Devendra Pratap Singh
(Chhattisgarh).

g=Idre, |G Fteliel Sl Now, Dr. K. Laxman; 'Concern over the
financial crisis of the All India Fair Price Shop dealers'.

Concern over the financial crisis of the All India Fair Price Shop dealers

DR. K. LAXMAN (Uttar Pradesh): Sir, this is an issue related to fair price shop
dealers throughout the country, wherein lakhs of people are relied on it. So, the PDS
and supply of essential commodities through fair price shops is the only time-tested
network to arrest the spiralling open market prices and ensure relief to consumers.
The financial viability of operating these fair price shops is a concern of nearly 5.50
lakh fair price shop dealers. Many fair price shop dealers suffer from inadequate
infrastructure, including poor storage facilities, which leads to spoilage and wastage
of stocks. And, also they are being put to loss because of this weight loss during
transportation. To ensure viability of this fair price shop dealers, | suggest that the
Bharat Brand commodity supplied by the Government of India may be directly
supplied to these ration shops, wherein 81 crore people, who are getting free ration
by virtue of Modiji's decision, these 81 crore people are being benefited. So, even
instead of supplying these commodities through plastic bags, let it be ensured to be
supplied through jute bags so that these FPS dealers can even sell through jute bags.
And, during COVID-19, we have witnessed how migrant labourers have suffered for
want of ration. So, our Prime Minister Modiji has introduced this 'One Nation, one
Ration'. Now, lakhs of migrant labourers are being benefited. They are getting ration
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at their respective working places. Now, finally, | also suggest, let there be 'one
nation, one ration and one commission'. Let there not be any difference in the
commission. Let them not depend on the State Governments. So, even that weight
loss during transportation also be cut down. | request the Government to look into
this seriously and help wherein 5.50 lakhs FPC dealers are suffering from it. Thank
you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. K. Laxman: Dr. Fauzia Khan
(Maharashtra), Shri P. Wilson (Tamil Nadu), Shri Dhananjay Bhimrao Mahadik
(Maharashtra), Dr. Sasmit Patra (Odisha) and Shri Ramji (Uttar Pradesh).

Thank You Dr. K. Laxman. Now, Shri Sanjay Yadav; 'Demand to enhance the
availability of sports infrastructure in the country'.

Demand to enhance the availability of sports infrastructure in the country

SHRI SANJAY YADAV (BIHAR): Sir, sports infrastructure is the backbone of our
performance and excellence at global level and in the Olympics. W, <19 gifeaH
TR IR faordr Raaret iR & A1 A el o1 SITd 8 3R background ¥ STd XTSI
IO &, <1 B9 AT G ST 81 AT &, off fa%d H STAen H gur FaR &l 991
8N & qravie gUIFIaY §H 98d BH WAl § Ygd Siid U &l We need to

understand the causes of under-development of sports in the country and lack of

sports facilities for the sportsmen and need to count the reasons for absence of
proper sports infrastructure and facilities in the country. So, Sir, | demand to increase
the Budget allocation for sports and sports infrastructure in the country. Thank you,
Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Sanjay Yadav: Dr. Fauzia Khan
(Maharashtra), Shri Ramji (Uttar Pradesh), Ms. Dola Sen (West Bengal), Shrimati
Sagarika Ghose (West Bengal), Shri Dhananjay Bhimrao Mahadik (Maharashtra),
Shri Prakash Chik Baraik (West Bengal), Prof. Manoj Kumar Jha (Bihar), Shri Saket
Gokhale (West Bengal), Shri Niranjan Bishi (Odisha), Shri Jawhar Sircar (West
Bengal), Shri Ramji (Uttar Pradesh), Shri Imran Pratapgarhi (Maharashtra), Shri
Saket Gokhale (West Bengal), Shri P. Wilson (Tamil Nadu), Shrimati Priyanka
Chaturvedi (Maharashtra), Shri Ajit Kumar Bhuyan (Assam), Dr. John Brittas
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